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proper and integrated development 
of the new University. This decision 
is subject to the condition that the 
State Government satisfies the condi-
tions laid down in the University 
Grants Commission (Fitness of Cer-
tain Universities for Grant) Rules, 
1974.

b ein g re fe rre d  to th e C e n tra l B oard  

of S e co n d a ry  E ducation . T h e  C e n tra l 
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ed.

Curriculum and syllabus for Secon-
dary students

137. SHRI SAMAR GUHA: Will the 
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Government have fina-
lised their policy regarding lessen-
ing the burden of curriculum and 
syllabus for the Secondary students;

(b) if soy the details thereof; and

(c) if not, when the report of the 
Committee set up by the Government 
will be laid on the Table of the 
House?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) to (c). A Committee to 
review the curriculum, syllabi and 
textbooks for the Secondary stage of 
school education was set up by the 
Education Minister in his capacity as 
President of the National Council of 
Educational Research and Training. 
TSiis Committee is to make recom-
mendations, inter alia, on lessening 
the burden of heavy curriculum on 
the students. The report of the Com-
mittee is expected to be submitted in 
a week’s time. The Committee has 
suggested in an interim report certain 
deletions from the present course of 
studies. The deletions suggested are

Basis for allotment of DDA built 
houses

138. SHRI M. RAM GOPAL 
REDDY:

SHRI BALDEV SINGH 
JASROTIA:

Will the Minister of WORKS AND 
HOUSING AND SUFPLY AND. 
REHABILITATION be pleased to 
state:

(a) whether the Delhi Develop-
ment Authority has recently changed 
the very basis of allotment of DDA 
built houses from one of lottery into 
date of deposit of the initial amount; 
and /

(b) if so, the reasons thereof?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND 
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) Yes, Sir.

(b) Prior to 5th July, 1977 lots 
used to be dawn twice—once to decida 
who, amongst the applicants, regis-
tered with the DDA, should be select-
ed for allotment of flats in a given 
layout, and, again, to decide which 
specific fiat should be allotted to 
which of the successful candidate of 
the first draw. In this process it 
was found that very often, people 
who had registered, very early, got 
eliminated at the first draw and people 
registering much later got picked up.
T h e  n e w  system  h as b een  introduced
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to obviate this risk. Now lots would 
be drawn only to decide, which ap-
plicant should be allotted which flat; 
and the selection of people to be consi-
dered for allotment, will be done ac-
cording to the date of registration and 
payment of initial deposit.

Flood in West Delhi

139. SHRI M. RAM GOPAL 
REDDY: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pieased to state:

(a) whether most of the colonies 
in West Delhi were flooded with water 
during Monsoon this year; and

(b) if so, the total loss and com-
pensation made by the Government 
to victims and remedial measures pro-
posed to contain the floods in Delhi?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANU 
FRATAP SINGH): (a) Yes, Sir.

(b) Delhi Administration have re-
ported that the approximate loss to 
the property has been assessed to be 
Rs. 50 lakhs. The families of IB 
persons who were drowned in two 
boat mishaps were given R's. 5000 
each. It is being considered to pro-
vide compensation to those whose 
crops and property were damaged.

The Central Water Commission is 
considering to take up the following 
schemes to contain the floods: —

‘ 1. Construction of a dam on river 
Sshibi at Ajmeripura in Rajasthan.

,2 .  Construction of a storage dam 
on river Sahibi at Masani in Haryana.

3. The improvement of the drain-
age capacity of the Najafgarh drain 
to" the optimum extent possible which 
is: at present roughly estimated as 
filOO cases upto Kakraula regulator 
Jf>d 10000 cusecs downstream of 
fcakraula regulator.

Benefit of rationing to producers wba 
make distress sale of Paddy and Wbcai

1,40, SHRI SASAI^KASEKHAR 
SANYAL; Will the Minister of 
AGRICULTURE AND IRRIGATION 
be pleased to state:

(a) whether Government are aw^ 
are that producers of paddy and 
wheat who are not able to store 
food crops for their own consump-
tion and are forced to go in for dis-
tress sale do not get the benefit of ra-
tioning for paddy/<wheat and in rural 
areas sugar is always at the mercy 
of M.R. Dealers; and

(b) whether the Government have 
considered any remedy in this behalf?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH); (a) and (b). The 
Government have announced support 
prices for paddy/wheat and all
quantities of paddy/wheat of Fair
Average quality offered by the pro-
ducers are being purchased by the
Government agencies under their 
price support operations. In ttte
circumstances, normally there shoifld 
be no question of the producers going 
in for distress sale of their produce.

The State Governments are distri-
buting wheat, rice and sugar through 
a net work of fair price shops, -tt flat- 
ed prices, to meet the requirements of 
the vulnerable sections of the com-
munity. The distribution system is 
kept under constant review so es to 
improve its functioning and coverage. 
The State Governments have been 
advised to improve the system of 
tribution of sugar particularly in the 
rural areas.

Maintenance of Hazarduari Palace;.
Murshidabad

141. SHRI SASANKASEKHAR
SANYAL: Will the Minister of
EDUCATION, SOCIAL WELFARE 
AND CULTURE be pleased to state*:

(a) whether Government are aw-
are that during the previous Cong-




